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(iv) High rates of railway freight and 
export charges. 

(d) The steps being taken to reduce 
losses are as under: 

(i) Additional investment for 
development of infrastructural 
facilities at ports, rail movement 
and development of mines on 
scientific basis. 

(ii) Construction of Baspani/Oiatry 
railway line so as to cut down 
cost of railway freight and 
consequent losses on export 
through Paradip. 

(iii) Development of Paradip Port to 
receive 170,000 OWT vessels so 
as to increase the loading rates of 
vessels at Paradip. 

CommiUee of Nils on Foreign Trade 

3834. SHRIMATIBASAVARAJESWARI: 
SHRI VAKKON 

PU RUSH OTHM1AN: 
SHRI V. Tl:JLSIRAM: 
SHRI YASHWANTRAO GADAKH 

PATIL: 

Will the Minister of COMMERCE be 
pleased to state: 

= 'vhether Government have decided 
to set up c:. n.gh level committee of non-
resident Indians for promoting India's for-
eign trade; 

(b) if so, the mam functiOns of the 
.Committee, 

(c) by what time the Committe~ would 
submit the report; and 

(d) to what extent the foreign trade Will 
get a boost by the participation of the non-
resident Indians? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF COMMERCE (SHRI P.R.OAS-
MUNSI): (a) Yes, Sir. 

(b) A statement is given below. 
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(r) and (d). The Committee will suggest 
on a continuous basis, suitable measures to 
enlist active cooperation of non-resi,def)t 
Indians living abroad for promotion of 
lndia's foreign trade. 

STATEMENT 

Terms of reference of high level Committee 
of Non-ResIdent Indians abroad for promot-

ing India's foreign trade. 

(1 ) To promote exports of Indian 
goods and serviccs,technology 
and project management services 
to foreign Countries. 

(2) To provide a fonlm for exchange 
and dissemination of information 
about export potential from India. 

(3) To suggest measures for strength-
ening of trade exchanges between 
I ndia and foreign countries. 

(4) To suggest suitable market strate-
gies for promotion of Indian 
products. 

(5) To suggest market surveys for 
Identified exportable commodities 
from I ndia to foreign countnes 

(6) To have close liaison With the 
various export promotion orgam-
satlOns in the country and other 
chambers of commerce for devel-
oping better understanding of I n-
dian trading environment and po-
tential for exports. 

(7) To keep close contact with trade 
and economic sections of the I n-
dian Missions abroad for collect-
ing information about the import 
requirements of foreign countries 
In re.gard to different commodities 
for dissemination to Indian trad-
ing community. 

( 8) To provide feed back to the Gov-
ernment for policy formulations 
reiatill8 to export assistance and 
promotion in regard to different 
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countries and different products 
or product groups. 

(9) To suggest such measures as are 
necessary in getting regularly 
market infonnation like prices, 
quality, market preferences in 
tenns of teSts and demands for 
Indian goods. 

(1 0) To suggest commercial publicity 
programmes suited to overseas 
markets for Indian products. 

Donlestic Market for. Non-Traditional 
Jute Products 

3835. SHRIMATI BASAVARAJESWARI: 
Will the Minister of TEXTI LES be pleased to 
state: 

(a) whether Union Government are fi-
nalising a three year subsidy scheme to 
promote domestic marketing of non-tradi-
tional jute products with the help of Man-
ufacturers Development Council; 

(b) if so, the details of the norms fixed in 
"his, regard; and 

L) when the scheme is likely to be in-

duced? 

THE MINISl fR OF TEXTILES (SHRI RAM 
N I"'AS MIRDHA): (a) to (c). Proposals for 
I nternal Market Assistance Scheme for De-
velopment and Promotion of Drversified 
Jute products are under consideration of 
the GO\lt. The scheme ;s proposed to be 
implemented by the Jute Manufactures De-
velopment Council and fun 1 would be 
made a\lailable to JMOC for disbursement 
from out of the Jute Special Development 
Fund. 

Utilisation of Consultancy Agency 
Services 

3836. SHRIMATI BASAVARAJESWARI: 
Will the Minister of WATER RESOURCES be 
pleased to state: 

(a) whether Government are contem-
plating to utilise the services of specialised 

consultacny agencies in a more effecti\le 
manner so that water resources develop-
ment keep pace with planned objectives; 

(b) if so, whether it is proposed to cre-
ate special fund for requisitioning the ser-
vice of such organisations; and 

(c) whether State Government ha\le 
been consulted in the matter \yith re-
sponse thereto? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF WATER RESOURCES (SHRIMATI 
KRISHNA SAHI): (a) to (c). The Ministry of 
Water Resources has one Public Sector En-
terprise namely, Water and Power Consul-
tancy Service ltd. This Organisat.on has 
been set up as the nodal agency to provide 
consul(ancy services and is equipped to 
undertake any type of technical services 
connected with water resources develop-
ment. The tonsultancy services are pro-
vided by expertise drawn from outside as 
well as from withm the company. The 
company provides consultancy services to 
the State Governments also. No special 
fund for requiSitioning the services of the 
Orgamsation is proposed to be created. 

IMF Fund for poorest Nations 

3837. SHRIMATI BASAVARAJESWARI: 
Will the Mimster of Fl NANCE be pleased to 
state: 

(a) whether the I nternational Monetary 
Fund announced setting up of a special 
fund to help its poorest member nations to 
mf'et their financial obligations; 

(b) if so, whether this ne\'\ fund was 
proposed during the last year; 

(c) whether any amount was drawn by 
I ndia from this fund; 

(d) the names of countries which ha\le 
been provided loan from this fund; and 

(e) whether India has asked the IMF to 
provide funds to India? 

THE MINISTER OF STATE IN THE- DE-
PARTMENT OF ECONOMIC AFFAIRS IN 




